Pl TEM NO. 2 COURT NO. 11 SECTION | X

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

A 1/2006 in CIVIL APPEAL NO 3870 OF 2006

UNI TED | NDI A | NSURANCE CO. LTD. Appel I ant (s)
VERSUS
J. A I NFRA STRUCTURE PVT. LTD. Respondent ( s)

(for appropriate directions in view of non-conpliance of this Court’s Order dt.

30. 8.2006 and office report ))

Date: 22/01/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE TARUN CHATTERJEE
HON BLE MR JUSTI CE DALVEER BHANDARI
For Appellant(s) M. A K De, Adv.

M. Ashok K. Mahaj an, Adv.

For Respondent (s)

M. Ranmeshwar Prasad Goyal, Adv.

M. Jay Savl a, Adv.

UPON hearing counsel the Court nade the foll ow ng



ORDER

Since a letter has been circulated from which it appears tha

appel | ant want s to withdraw the |I|.A Accordi ngly, t he . A I's

di sm ssed as w t hdrawn.

(Ganga Thakur) (Khushi Ram

PS to Registrar Court Master



